FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insoivency ResolutionProcess
for Corporate Persons) Regufations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF DHARTI PROTEINS LIMITED

' RELEVANT PARTICULARS |
‘ 1 | Name of corporate debtor | DHARTI PROTEINS LIMITED |
2 | Date of incorporation of corporate debtor | 06/06/1994 [

’ 3 | Authority under which corporate debtor is | Registrar of Companies, Ahmedabad |
| incorporated / registered il neipy B ]

4 | Corporate Identity No. ¢/ Limited Liability l L67120GJ1994PLC022199 l
|| identification No. of corporatedebtor | |
| 5 [ Address of the registered office and M/s DHARTI PROTEINS LIMITED |

\ ) principal office (if any) of corporate debtor | At 203-ABHIJEET 1, MITHAKHALI SIX ROAD,

As-EN Ellisbridge, Ahmedabad, Gujarat, India, 380006 |
{ 6 | Insolvency commencement date in l 29/04/2024 (Date of received of order '
\
\ 7

l

| respect of corporate debtor | 01/05/2024) l
l Estimated dafe of closure of insolvency |  26/10/2024 |
resolution process iy o) |

8 | Name and registration number of the Mr. Manish Santosh Buchasia

|

{ l insolvency professional acting as interim ; (PCSIP RV_SFA) |
| resolution professional Registration No. IBBI/IPA-002/IP-N0D487/2017- \
v | " 2018/11449 AFA Validity 06-11-2024
g |Address and e-mall of the interim | 306, 3rd Fioor, " Gala Mart' Nr Sobo Centrs, |
resolution professional, as registered with | Before Safal Parisar,Above SBI/Union Bank, ‘

| the Board | South Bopal ,Ahmadabad-380058 ,Gujarat :
l

l
|
!
\ ] E-mail: menishbuchasiacs@gmail corm

o ST T WL, _______ Mobile no.: 9898055367 .
!hO %\ddress and e-mail to be used for — 308, 3rd Floor, "Gala Mart" Nr Sobo Centre, |

| correspondence with the interim ‘ Before Safal Parisar,Above SBl/Union Bank, |

]‘ | resolution professional | South Bopal ,Ahmadabad-380058 .Gujarat |
Dl E- mail: dhartiibe2024@gmail.com
[ 11 [ Last date for submission of claims 13/05/2024 S
| 12 ] Classes of creditors, if any, under clause | Not applicable, as per information available with l
\ ' (b) of sub-section (6A) of section 21, ] Interim Resolution Professional

lascertained by the interim resolution |

professional Name the class(es |
13 | Names of Insolvency Professionals Not Applicable
=

identified to =act as  Authorised

} Representative of creditors in a ciassi
(Three names for each class)
14 | (a) Relevant Forms and Weblink:

| | (b) Details of authorized representatives l hitps://ibbi.gov.infen/home/downioads

| are available at: sy | Physical Address: Not applicable
Notice is hereby given that the National Company Law Tribunal, Ahmedabad Bench has ordered the

el

commencement of a corporate insolvency resolution process of the DHARTI PROTEINS LIMITED on
29/04/2024.
The creditors of DHARTI PROTEINS LIMITED are hereby called upon to submit their claims with
proof on or before 13/05/2024 to the interim resolution professional at the address mentioned
against entry No. 10.
The financial creditors shall submit their claims with proof by electronic means only.
All other crediters may submitthe claims with proof in person, by post or by electronic means.
Submission of false or misleading proofs of claim shall attract penalties.

[Fons e fhrr—

Date: 01/05/2024 ’ Mr. Manish Santosh Buchasia
Place: Ahmedabad Interim Resolution Professional
DHARTI PROTEINS LIMITED
Registration No. IBBI/IPA-002/IP-N00487/2017-
2018/11449

DHART! PROTEINS LIMITED
h—ﬂ g W
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THURSDAY, MAY 2, 2024

Usmanpera Crose Foad Branch, Sadhuram Chambars,

ELGE LT a Indian Bank Mear NewGiujarst College. Askram Road,
Ahmedabad-180504, Tols : (075) 37544911, 3784807

£ FATETE Emadl : ABS6Eindlanbank ce.ln
[Under Rule (B(1) of Security Interest (Enforcement) Rules, 2002]
Fossession Notice (for Immoveable property)
Whereas, The undersigned being the Authorised officer of the Indian
Bank (erstwhile Allahabad Bank) under the Securiization and
Reconstruction of Financial Assets and Enforcement of Security Interest
Act, 2002 and in exercise of the powers conferred to him under section
13{12) (read with Rule 3, 8, 9) of the Security Interest (Enforcement)
Rules, 2002 issued a demand notice dated 05.02.2024 calling upon the
borrower Mr. Jagdish Gopaldas Rajwani (Borrower, Mortgager) and
Mrs. Usha Jagdish Rajwani (Borrower, Mortgagor) to repay the
amount mentioned in the notice being Rs. 18,35,958/- (Rupees
Eighteen Lakhs Thirty Five Thousand Nine Hundred Fifty Eight only)
as on 05.02.2024 within 60 days from the date of receipt of the said
notice.
The Borrowers/Guarantors/Mortigagor having failed to repay the amount,
notice is hereby given to the borrowers/guarantors/mortgagor and the
public in general that the undersigned has taken possession of the
property described herein below in exercise of the powers conferred on
him under section 13(4) of the said Act read with Rule 3, 8, 9 of the said
rubes on 30th day of April of the year Two Thousand Twenty Four.
The borrowers/Guarantors/Mortgagor in particular and the public in
general are hereby cautioned not to deal with this property and any
dealings with the property will be subject to the charge of Indian Bank
(erstwhile Allahabad Bank), Usmanpura Cross Road Branch for an
Rs. 18,35,958/- (Rupees Eighteen Lakhs Thirty Five Thousand Nine
Hundred Fifty Eight only) as on 05.02.2024 and fulure interest &
expenses thereon,
The borrowers attention is invited to the provision of subsection 8 of
Section 13 of the Act in respect of time available, to redeem the
secured assets.

Description of Immovable Property

All Peace and parcel of immovable property bearing Flat Mo. 203, on 2nd
Floor, of Block B of the Project known as “Ozone City", written in the name
of the purchasers admeasuring about 85.38 Sq. Mirs. Mouje-Naroda,
Taluka and District Ahmedabad. Boundaries : East : Compound Wall,
West : FlatNo. B-201, North : C-Block, South : Compound Wall

Date ; 30.04.2024 Chief Manager & Authorised Officer
Place : Ahmedabad For Indian Bank (erstwhile Allahabad Bank)

ALLAFAIRD

CLASSIC FILAMENTS LIMITED

CIN L17114GJ1990PLCO13667
Regd Ofice : Plot No.1, Priyanka House, Umiyadham Road, Yarschia, Sural-J95008. Tel 0261-2540570
email: classicfilaments@ymail.com, Website: www.classicfilamentsitd.com

EXTRACT OF AUDITED FINANCIAL RESULTS FOR THE QUARTER

AND YEARENDED 31.03.2024 (Rs, In Lacs|
) Quarter ended Year Ended
Farticulars 31032024 | 31122023 | 31.03.2023 | 3L03.2024] 3832003
Apudited | Unsudied | Asudded | Ssudided | Saodibed
Total incoma from eperofions (me] o ] ] ] ]
Diieer Imcome 0,00 2,00 0,00 0,00 022
Met Profit / (Loss) for the period +1.108 1.59 =106 AL 5.9
(befere Tax, Excephlonal and/ or

Extroordinory ifemsH)

—Branch-Address:—0Office-No: 764, 7th-Foor,24st-Centuar

WWW.FINANCIALEXPRESS.COM

FINANCIAL EXPRESS

Shagun Villa, B/s. Shiv Shakti Estate, Off. Olpad Sayan Road,Ishanpore, Surat, Gujarat, India 394540., by the Authorized Officer of IIFL Home Finance
Limited (Formerly known as India Infoline Housing Finance Ltd.) (IIFL-HFL) under the Securitisation and Reconstruction of Financial Assets and
Enforcement of Security Interest Act, 2002 for the recovery of amount due from borrower/s, expression of interest/offer is invited from the public, offer can
be given from any intended purchaser to purchase the Movable article find inside the aforementioned secured asset, after checking the inventory of]
Movable article which is with undersigned and also after inspecting the Movable article in person. The Movable article, is in the physical possession of]
the undersigned, sale is being made on "AS IS WHERE IS & AS IS WHAT IS & WHATEVER THERE IS" Basis:-

Datanfl
Co-Borrower(s) Guarantor(s) and Amount property in which movable are Reserve Price property
—r- i ——08-Dec2022 present for inspection Rs.27,000/-
2. Mr. Chintan J Shah N 08-05-2024

Rs.15.75.863/- Plot—No-22—Wit—Pfot—Area] (Rupees Twenty 1100 hrs - 1600 hrs
(Rupees Fifteen Lakh | Admeasuring 800 Sgq.Ft., Shagun| Seven Thousand

Seventy Five Thousand Villa, B/s. Shiv Shakti Estate, Off. Only)
Eight Hundred Sixty Olpad Sayan Road, Ishanpore,

Three Only) Surat, Gujarat, India 394540.

3. Mrs. Khushbu Tushar Shah
4. Mrs. Pinky Chintanbhai Shah
5. Shree Mahavir Traders
6. Tushar Enterprise
(Prospect No. 880166)

— Date/ time of Auction |
10-05-2024
1100 hrs - 1600 hrs

. . ] y i y m,_Rﬂ'lg'Road, Stirat-395002 (Authul ize
officer: Mr. Viral Gala, 7303021217, E-mail ID:- viral.gala@iiflhomeloans.com

Het Profit / (Loss] for the period -1.08 -1.5% -2.0& .98 -5.50
belore fax (ober Exceptions] and 'er
Exfroosdinary ilems®)

Met Prafit | (Loss] for the period

after tax (afier Exceptional and/for | 198 L B i ) AW
Extroordinary ilems#)

Tﬂgl hmruh_ngl'm Incoms for 1he

packed o peising Peely; faess) o, -1.08 -1.5% 1.0 -7.98 -5.50

the period (afier bax] and Othar
Comprehensive Inpeme [ofter tox)|

Eqwity Shore Copital (Foce Value 611.33 &11.33
Rs. 10/- per Share| . ! ] 1
Ruserens [wxduding Revaluasian Reserve) : . ' Sriy | M
Earnimgs Per Share |Face Value
Rz, 10/} (Fer continwing and
discontinued operations|

£11.33 £171.33 611.33

Basic 0,01 003 03 -L1& 0,16
Diluted 40,81 <003 <003 .14 <01
Moles:

1) The above is an exiracl of the delailed formal of Quareryannual Financial
Razults filed with the Slock Exchanges under Regulation 33 of the SEBI{Listing
and Oiher Désclosure Reguirements) Regulations, 2015, The full format of the
Cuariery/ Annual Financial Results are avadable on the Company's websiteat
www classichilamentslid.com and an the websile of Bombay Skock Exchangeis.
Wt B encdia. o,

2) The Audited Financial Results for the quarter and vear ended on 3103 2024 have been
reviewed by the Audit Committee and approved by the Board of Direciors at their
meetings held an1stMay, 2024,

4] Previpus peniddsivear figuras have been regroupedireclassdied where necessary b
corifirm lathis quartar's classification.

# - Exceplional andior Extracndinary ilems adjusted in the Staterment of Profit and Loss in
accordance with ind-AS Rules [AS Rules, whicheveris applicable.

For CLASSIC FILAMENTS LIBITED
Sd/- BHARAT PATEL
Date : 01.05.2024 DMRECTOR & CFO
Place: SURAT AN - 00245234

#  HERO HOUSING FINANCE LIMITED

Reqd. Ofice: 08, Community Canire, Basant Lok, Vasant Vihar, New Delhi - 11057,
HeroHousing  Branch Office: Commercial Shop No. 113, First Floor, Nea Square City

Finance Survey No. 631, Ward No. 21, P N Marg, Jamnagar, Gujarat-361008,

PUBLIC NOTICE Li  AUCTION] FOR SALE OF IMMOVABLE PROPERTY
[UNDER RULE 8{6) OF THE SECURITY INTEREST (ENFORCEMENT) RULES, 2002]

HOTICE FOR SALE OF IMSOVABLE PROPERTY MORTGAGED WITH HERD HOUSING FINANCE
LIBITED{SECURED CREMMTOR) UNDER THE SECURITISATION AND RECOMETRUCTION OF
FINAMCIAL ASSETS AND ENFORCEMENT OF SECURITY INTEREST ACT, 2002,

Wi is hansty piven 1o 5o public in geneal and in padicuiar o he Dorossls) and guasnions) of
their legal hairs! reprassntatives that the below described immovatle propertiss morgaged'chamged to
thia Serid Graditor, thi possss o of which has b laken By the AutFarized Oficer of Higr Housing
Finance Limitad (wecured creditor), will be sald on 04-Jun-2024 (E-Auction Date) on “AS IS WHERE
15", “AS S WHAT 15" and “WHATEVER THERE 15 Bass for recdvery ol aulstanding dusas Troem below
mendoned Bomowers, Co- Bormawans or Guaraniors. The Reserve Price and the Eameas: Money Daposit
= rierricrad balke, The EMD shauld ba made theough Damand DrafATGENEFT for paricipatng in
the Punilic E-Auction akang with the Bid Fomrm which shall be suomitizd 1o the Authorlsed Officer of the
Hera Housing Fimance Lid On or before 03-Jur-2024 18 5 PW al Branch ONice: Commercial Shop
Ma, 113, First Floar, Meo Square City Survey No, 831, Ward Ne, 21, PN Marg, Jamnagar, Gujaral-
61008,

Loan HMarms af the Diale of Demand | Type of Reserve | Earmest
Hccount Mo, Barroramr(s) Hotica! Passession Price Baney
Co-Bamowena) Araunt & an [Unider
Guaraniess) date Corstruclivel
Legal Heir'Legal Rep Py sical]
HHFJMNHOU | Mancikumar Jitram 1908 [Priysical] Rs. Hs.
000017, | Chaudhari, Jitram Rs. 11330715 15,000,000 | 1,50,000-
HHF JMMIPL | Hariprasad Chawdhari, | as on 27042024
21000017225 | Deepaben Jitram
Chaudharl

Description of property: Al that piecs and parcels of Rasidential Platon Sub Piod Ma 173 Adm. 45492,
Sihabed al Arga Krown as “YDGESHWAR MAGAR-Z", B.5, Mo, 406, TF Ko 1, EF Ho 541 5% 5442, Tal:
& Dist., Jamnagar In the State of Gujarat With Comman Amendties Written in THle Decument.
Praperty Bounded By; North; Sub Piot Mo 1/2, Soutih: Sun Pial No 104, East; Land of FF No, 53, West:
7-50M. Comron Hoad

HHFJNGHOU | Tank Yishal Harsukhbhai,| 270672023 {Physical) R Ra.
H0D0014ETS | Tank Geataben Rs, 6,220,877 6,00,0000- | E0,000-
Harsukhbhai, Tank a5 o 3704004

Harsukhibhai Gowindbhai

Description of propeety: A1 hai pisca and parcels of Aesidenial FlobLanc bearing Flat Mo, 304, on 3rd
Flogr, adeessiring £02,47 50, FlL, buidup aega 37 £1 54, Mirs, Bulding Known 35 "SUNRISE", Silualea
Revanue Survey Mo. 166 Paiki, as par approve plan kncwn as “Asopalav-1° Plal na 13 Adm. 170,08 5g.
Mirs, al Mo Village; Timbavadi Tal & Sub Dist.: Junagadh City Nagarpalika, Desl.: Junagadh,
Garat with Comman Amenities Written I the Thle Documenl. Property Bourded By: East: Ad).
Wall and Flat Moo 303 West: Adj Wall and Common plol, Nerths A4 Stir ard Passaga,
Soaudh: Acf. Wal ard Common Mo

Tesrm: and condilion:

The E-auclion will lake place (hrough portal hilps: sarfassisuclionliger.ned on 0d=Jun-2024
\E-Auction Date) After 2,00 PM with limited axtension of 10 minubes sach,

The Inbending Purchasars / Bidders are required to dapasit EMD amouwnt githar hrawgh ATGS |
MEFT or by way of Demand Draft RTGSNEFT favouring the "HERD HOUSING FINANCE LTD.
The EMDamour] will be relurn io 1he unsuccessiul bidders afler conciusian ol 1he E-suction.
TERME AND CONDITIONS OF THE E-ALCTION:

i1} E-Auciicn iz belng held on “As is whers s Basis" & “As iz what ks Basls" & “whatever there |s
Basis” & “Withoul recourse Basis ™ and will be conducied “onfing”, (2§ Bld increment amounl
shall be Rs. 15,000 (Aupees Fiftean Thowsand Onlyl. (3} The E-Auction will ba conduched
through M/s E-Procurement Technelegies Ltd. (Helpline Ma{s):
OT961200576/544/594/ 506 511/580/568, EIS1B0GE4] and E-mail on supporb@auctiontiger.mel
maulik. shrimali@aucticniiger.net] al fheir web portal hlps:Usarfaesiauctiontigernet,
(aiThera |5 no encumbrance on the property which (3 in the knowledge of Secured Creditars,
Howeyer, Ihe inlending bidders should make 1heir own independent enquines regarding the
encumibrances, tifle of property put on auclion and claims! rights dues atfecling the property,
prios 1o subenitting thedr bids. in this regard, the E-Aucllon advertizement does not constiivle
and will nel be deemed to constilule anl commilment of any representalion af Hena Housging
Finance Limited. {5)The Authosdzed Officer  Sacured Credibar shall ned ba responsible in amy way
for amy third party clalma: rights! dues. The sale shall be subject bo rules) conditions! prescribed
under the Secusilizalion and Reconsiruction of Financial Assels and Enforcemenl af Securify
Interest Act, 200 The other terms and conditions of the E-Auction are published in the fellowing
webslte: www herohousinglinance.cam (8] For praperty detalls ard wish bo properly cortacd ba
Bir. Hari Rajawal | harirajawaliDherohfleom [ SB2BETTTT2, (7) The prospective bidders can
inspect ihe proparty om 28-8ay- 5324 between 11.00 A.M and 2,00 .M with prior appoiniment.

30 DAYS SALE NOTICE TO THE BORROWER/GUARANTOR'MORTGAGOR

The abeve menlloned Berrowes MorlgagonGuarantors are hersby naticsd to pay the sum as
mendiened ir Demand Malice under seclion 13(2) wilh as an dale inherest and expenses belare the
date of Auction failing which the property shall b2 auctioned and balance dwes, i any, will be
recovered with intesest and cost irom you.

For defailed terms and conditions of the sale, please refer to the nk provided in
https:/'uat.herohomefinance.in'hero_housing/other-notice
on Hera Housing Financa Limited (Secured Creditor’s) wabsite .2 www herohousingfinance.com

FOR HERO HOUSING FINANCE LIMITED

AUTHORISED OFFICER

DATE : 02-05-2024 Mr. Imran Kureshi, Mob-2974569763
PLACE : JAMMAGARJUNAGADH Email: azseidizposal@herchil.com

FORM A
PUBLIC ANNOUNCEMENT

[Under Regulation 6 of the Insalvency and Bankrupicy Board of india
(Insalvency Resolution Process for Corporate Persons) Regulations, 2016]

FOR THE ATTENTION OF THE CREDITORS OF
RELEVANT PARTICULARS
1. 'Name of Corporate Debtor DHARTI PROTEINS LIMITED
2 |Date u:-‘:rcn:{nﬂra‘.i:nnﬂ:crpnrme Detiar | DBME1394 '

3. [Aurthority uncer which Corperale Detilor is | Regisine of Campanies, Ahmedabad
incorparaiad | registered
d, [Gomonste Kenlily Mo, | Lirited LiabilRy
|Mentification Mo, of Corporate Deblor | _
& | Address of the registared office and Wi DHARTI PROTEINE LIMITED
principal offica (if arry) of Corporale Detbior { AL 200-ABHIJEET 1, MITHARHALL 51X ROAD,
Efisbridge, Ahmecatad, Guianl, ndia, 380006

| 29i04/2024 (Date of received of order 01/25/2024)

| LBT1206GJ194PLC 022199

. | Insahmncy cammencment dale in
riespecl of Carpaorabe Diblor

7. |Estimated date of cdosure of Feclvency
|resclution process

& |Hame and Riagisirafion number of the
rsclvancy professional acing as frdenm
Resalution Professianal

|2BMN2024

'Mr. Manish Santosh Buchasia

(PCS IP RV_SFA )

Rig. Mo.: IBBIIPA-O0ERE.NOD4ETH01 7- 2018111449
| | AFA Valid wpto ; D6-11-2024
4, |Address & email of e inferim resabufion | 306, 3nd Floor, ® Gala Madt® Mr Sobo Centre, Befora

professors, a6 requbend with fhe board | Safd Parser Above S8IUrion Bank, South Bopal

Arrradabacd- 380058, Gujaral | Mob,Ne: 3838055367
E-mail. manishbuchasacsdarnel com

306, 3rd Floor, " Gala Mart® Mr Sobo Centre. Befors
Satal Parisar fbove S80Urion Bank, Seuth Bopal
Armiadabad-380058, Gujarat

E-mail: ¢harsibca0E4ingral mm
11.| Lastdata for submissian of daims 13053024

12| Casseg of credioes, § any, uncer dausa () | Mot sppicable, as per imlamaton avalable
of sub-section (64 of seclion 21, asceriained | with Interim Resolutian Profassional
| by th Intardm Resclulion Professional |
1. Marnas of insohency professiorals ideclifed | Mol Applicatie
by el a5 dnthon s represenlabve ol creciions
| Inactass (three names for each dass)
4. [a) Relevant forms and
(0] Dedais of auhonded repnesenlaives
are avaikaiie ai; ) ) |
Nedice is harslry given fhal $ha Mational Company Law Tribunal, Ahmedabad Banch has ordared the
cammencame of 8 compdnabe reclvency reselulian process al ke DHARTI PROTEINS LIMITED on
201042024,

T crecilors of DHARTI PROTEINS LIMITED e henskry called uipan to submil thesr ciams with proal on
orbefors 13052024 %0 the inkerim resclution professional at the addrezs manlioned against eniry fa, 100

The financial crediars shallsutmi theirclaims with progf by eectronkc means only,
Al Giner credikong mey Subeniing cimes with prol i person, [y pestor by elecine means
Submissicn of false or misleading proofs of claim shall attract penalties.

1|]_'M|:J‘55-s.a'r:| e-mall o b2 ugad for
camespandence wih the Interim
Resolufion Professionsl

' ) Wibbrk: hifos bk pov nhamendownioad s
[k Physical Address: Mol applicable

Sdi-
Mr. Manish Samtosh Buchasia

Digte - [H.05.2024 Inlerim Resalution Professonal far DHARTI PFROTEINS LIMITED

| Place: Ahmerdabad Regn. No.: IBBIVIPA-DIZIIP-NO04&7/2017-2018/11449
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General-Terms-and-Conditions
Jericl 0

The Sale will be on Open Auction basis
Date of inspection of the movable article is 08-05-2024, between 1100 hrs - 1600 hrs.

The auction will be open and anyone interested can inspect the property and participate in the open auction. The highest bidder will get the article
The charges of dismantling, shifting/ transportation will be beared by the successful bidder.

The successful bidder will have to shift the goods by paying consideration of sale by 10-05-2024 before 5.00 PM.

The payments shall be made through Demand Draft in favour of "lIFL Home Finance Limited" payable at w.r.t. accounts details are as follows
a) Name of the Account:- lIFL Home Finance Ltd., b) Name of the Bank:- Standard Chartered Bank, c) Account No:-9902879xxxxx followed
by Prospect Number, d) IFSC Code:-SCBL0036001, e) Bank Address: Standard Chartered Bank, 90 M.G. Road, Fort, Mumbai-400001.
The notice is hereby given to the Borrower and Guarantor, to remain present personally at the time of sale and they can bring the intending
buyers/purchasers for purchasing the movable asset as described herein above, as per the particulars of Terms and Conditions of Sale.

The movable articles will be sold to the highest bidder. However, the undersigned reserves the absolute discretion to allow inter se bidding, if deemed necessary|
Company is not responsible for any liabilities upon the property which is not in the knowledge of the company.

Further, the Borrower's, will have liberty to remove all of the Movable articles, till evening of 09-05-2024.

For further details, Contact Authorised Officer Authorized officer: Mr. Viral Gala ,7303021217, E-mail ID:-viral.gala@iifhomeloans.com

Corporate Office: Plot No. 98, Phase-IV, Udyog Vihar, Gurgaon, Haryana-122015.

S5A04 PR . . ..
; -02-May-2024 Sdf=Authorised-Officer, HFLFinance-Limited]

— DEMIAND NC

Kotak Mahimden Bank

Registered Office : 27BKC, C 27, G Block, Bandra Kurla Complex, Bandra (E), Mumbai - 400051.
Regional Office: 4th Floor, Siddhivinayak Complex, Shivranjani Cross Road, Satellite, Ahmedabad-380015

ATUTORY NO ONDER ON OF TH OR ATTON AND RECONSTRUCTION T NANCIAL 7 AND
ENFORCEMENT OF SECURITY INTEREST ACT, 2002.
The undersigned, being the Authorized Officer of KOTAK MAHINDRA BANK LIMITED, a banking company within the meaning of the Bankin
Regulation Act, 1949 having it's Registered Office at 27BKC, C 27, G Block, Bandra Kurla Complex, Bandra (E), Mumbai - 400051, also havina
its Branch Office situated at Ahmedabad (hereinafter referred to as “the Bank / KMBL'’), appointed under the Securitization an
Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002, hereby issues to you the following notice :-
This notice is issued in terms of Section 13(2) of the said Act and Rule 3 Security Interest Enforcement Rules, 2002.

Vame of Customer (Borrower(s) / Co-Borrower(s) & Guarantor(s)) Along Loan A/c. Nos.
OANACCOUNTNUMBER : HF39058629 (CRN bH468
1. Manishkumar Dangi (borrower), 2. Nandukumari Dangi (co Borrower/mortgagor), 3. Vaishali Manish Dangi (co Borrower/mortgagor)
4. Jay Harshadkumar Chotalia (guarantor), 5. Turnrest Resources Pvt. Ltd. (guarantor)
Above No. 1 & 3 Are At: 41 Amranthus Villa, Behind Sal College, Bhadaj, Ahmedabad-380060.
Above No. 2 Are At: Dr Nandu Dangi Nursing Home, Udaipur Road, Salumbar, Udaipur Rajasthan-313027.
Above No. 1 To 3 Are Also At: Plot No.108 And 109/as Per Approved Plan, Plot No 70 And 71, Gf, Kalhar Exotica, Science City Road, Sola To Science City]
Road, Ahmedabad-380061.
Above No. 4 Are At: Shiv Hari-2, Kirtinagar Society, Kalawad Road, Rajkot-360005.
Above No. 5 Are At: D-1001, Swati Crimson And Clov, Nr. Shilaj Circle, Ahmedabad-380059.

ANMOUNT OF OUTSTANDING AS PER DEMTAND NOTICE

DEMANDNT DA .04.2023 NPADATE=09.04.2023
Rs. 19,88,65,837.81/- (Rupees Nineteen Crore Eighty Eight Lakh Sixty Five Thousand Eight Hundred Thirty Seven and Eighty One Paisa Only) as onf
16-04-2024 together with further interest/ penal interest and other charges.

DESCRIPTION OF THE PROPERTY MORTGAGE

Viortgage over fottowing properties: KALHAR OTICAPLOT NO 10872 0SE piece and parcers of 1 ovabte property being supe (etare
admeasuring 2126Sq. Ft (equal to 237 Yards or 197 Sg. Mtrs) constructed on non-agricultural land being Scheme Plot No.108 (as per Sanctioned plans|
by AUDA, Sub Plot No. 70 of Sactor-2), admeasuring 1605 Sq. Yrds (1342 Sq. Mtr) or thereabouts (including undivided rights in land admeasuring
150.5021 Sq. Mtrs in the internal road and common area of the entire land acquired by the said scheme) in the scheme of Sub Plots known as “KALHAR
EXOTICA” the said scheme, organized on the land admeasuring 19823.84 Sq. Mtrs in the form of a proposed final plot (allotted in lieu of total land of
revenue Survey nos 605, 606, 620/1/1, 620/1/2, 621, 622/1, 622/2, 623, 624, 625/1, 625/2, 625/4, 626, 627, 628, 629/1, 629/2, 640/1, 640/2, 641,
642/1,642/2, 643, 644/2,644/3,644/4, 645, 646/1,646/2, 646/3, 646/4, 646/5, 644 +647+648/1 paiki, 649/3 paiki, 649/4 paiki, 652 paiki, 654/2, 655
admeasuring about 254385 Sq. Mtrs) (Scheme Plot No.108 standing on the part of land bearing Survey No.624) in the Draft TP Scheme No.220, situated|
lying and being at Village-Sola, Taluka Ghatlodia, in the registration District of Ahmedabad and Sub District of Ahmedabad-8 (Sola) and bounded as
follows: Bounding of Scheme Plot No.108: East: Adjacent Survey No., West: 12 Mtr TP Road, North: Open Land, South: Scheme Plot No. 109.
KALHAR EXOTICA PLOT N0.109: All those piece and parcels of immovable property being Bungalow admeasuring 15451.5 Sq. Ft (equalto 1717 Yards
or 1436 Sq. Mtrs) constructed on non-agricultural land being Scheme Plot No.109 (as per Sanctioned plans by AUDA, Sub Plot No. 71 of Sactor-2),
admeasuring 1605 Sq. Yrds (1342 Sq. Mtr) or thereabouts (including undivided rights in land admeasuring 150.5021 Sq. Mtrs in the internal road and
common area of the entire land acquired by the said scheme) in the scheme of Sub Plots known as “KALHAR EXOTICA” the said scheme, organized on|
the land admeasuring 19823.84 Sq. Mtrs in the form of a proposed final plot (allotted in lieu of total land of revenue Survey nos 605, 606, 620/1/1,
620/1/2,621,622/1,622/2, 623,624, 625/1,625/2, 625/4, 626, 627, 628, 629/1, 629/2, 640/1, 640/2, 641, 642/1, 642/2, 643, 644/2, 644/3, 644/4, 645,
646/1, 646/2, 646/3, 646/4, 646/5, 644+647+648/1 paiki, 649/3 paiki, 649/4 paiki, 652 paiki, 654/2, 655 admeasuring about 254385 Sq. Mtrs)I
(Scheme Plot No.109 standing on the part of land bearing Survey No.624) in the Draft TP Scheme No.220, situated lying and being at Village-Sola, Taluka
Ghatlodia, in the registration District of Ahmedabad and Sub District of Ahmedabad-8 (Sola) and bounded as follows: Bounding of Scheme Plot No.
109: East: Sim of Village Silaj, West: 12 Mtr TP Road, North: Scheme Plot No.108, South: Scheme Plot No. 110and 111.
Borrowers/ Co-Borrowers/ Guarantors/ Mortgagors are advised to collect the Original Notice issued under Section 13 (2) from the}
undersigned on any working day by discharging valid receipt.
In case of any Objection/Representation, kindly address the same at below address :-
The Authorized Officer, Kotak Mahindra Bank Limited
4th Floor, Siddhivinayak Complex, Shivranjani Cross Road, Satellite, Ahmedabad-380015

Date : 02.05.2024, Place : Ahmedabad Sd/- Authorised Officer, Kotak Mahindra Bank Ltd.|
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| choose substance over sensation.

Inform your

Is your opinion yours?

Your opinion should belong to you.

A voice that is your own.

Undeterred. Uncompromised. And brave.

A conscience that isn't at peace,

until the truth is uncovered.

A mind that isn't fuelled by

someone else’s thoughts.

Where actions are based on informed opinions
and not ignorant assumptions.

Because it's not about going where everyone goes.
Or being part of a trend because it is one.

Or taking sides because you don’t know enough.

It’s about freedom.
The freedom to have an opinion that's yours.

At Indian Express, we stand by this freedom.
We celebrate it by being unbiased and independent.
And by having a voice that isn't afraid to speak its mind.

#InformYourOpinion
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For the Indian Intelligent.
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